SECTION-I I
IN THE SUPREME COURT OF | NDI A
CRI M NAL APPELLATE JURI SDI CTl ON

CRIM NAL APPEAL Nos. 1695-1696 OF 2014

SAKTU ... Appel I ant ('s)
VERSUS
STATE OF U.P. & ANR ETC .. . Respondent (s)
OFFI CE REPORT

The nmatter above nentioned was |listed before the Hon'ble

Court on 10.12.2015 when the court was pleased to pass the
foll owi ng order:

“As prayed, list the Cimnal Appeals one week
after Wnter Vacation.

In the neantinme, we direct the |earned counsel for
the appellant to serve a copy of the witten subm ssions
filed by himin the matter to the |earned counsel for
the respondents.”

It is submtted that M. P.N  Puri, Advocate has on
27.9.2016 filed witten subm ssion on behalf of Respondent Nos. 3
to 7 after serving its copies on the other side and the sane is
circulated for kind perusal of the Hon' ble Court.

The appeals above nentioned are listed before the Hon' ble
Court with this office report.

DATED this the 27th day of Septenber, 2016.
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1. M. Mikesh K. Gri, Advocate

2. M. Ntin Kumar Thakur, Advocate

3. M. P.N Puri, Advocate
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